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SHR1I EDUARDO FALEIRO: It
concerns the Ministry of Finance. All the
questions rcgarding foreign exchange and
thc rcmittances of forcign exchange
concern the Minsitry of Finance and are
monitored by the Rescrve Bank of India.
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Responsibility of Hcads of Indian
Diplomatic Missions for Development of
Economic and Commercial Work
*428. SHRI SURESH KALMADI:
Will the Minister of EXTERNAL

AFFAIRS bc pleased to state:

(a) whether it is a fact that
Government have decided to make our
Hcads of diplomatic missions abroad
personally responsible for development of
cconomic and commercial work; and

(b) if so, what steps arc proposed to be
taken to achicve that goal?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) and (b) The
Government have decided that maximum
cmphasis should be placed by our
Missions abroad in the task of promoting
our economic and commercial intercsts.
A system of quarterly reporting has been
introduced to cvaluate thc performance
of our Missions and Posts in target
countrics. In keeping with the new
prioritics, facilities available to certain
sclect Missions and Posts have been
upgraded and additional staff have
provided where rcquircd. An orientation
programme is being conducted for 22
sclected Heads of Missions and Posts 1o
cquip them further for commercial and
cconomic work.

Assistance by Central Government to
Yarn Producing Units in Uttar Pradesh

“429. SHR] RAM NARESH YADAV:
Will the Minister of Textiles be plcased
to state:

(a) what arc the details of assistance

provided by Central Government to the
yarn producing units in Uttar Pradesh
since 1991 tjll date; and

(b) the dctails of demands received by
the Central Government from the
handloom weavers in the Statc and
fulfilled besides supply of yarns during
the above period?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
ASHOK GEHLOT): (a) Government of
India provides loan assistance to the
National  Cooperative  Development
Corporation (NCDC) for sctting up of
new Weavers Cooperative Spinning Mills
and expansions of cxisting Coopecrative
Spinning Mills. Government under this
scheme has assisted nine Wecavers
Cooperative Spinning Mills in U.P. till
thc Scventh Plan Period. Against the
total sactioned amount of Rs. 1857.025
lakhs for these mills in the State, a sum
of Rs. 1843.615 lakhs was released till the
cnd of the Seventh Plan period. The
balance spill over of Rs. 13.410 lakhs in
respect of four spinning mills 1n the State
was released to National Cooperative
Development Corporation during March,
1991. Under Textile Modernisation Fund
Scheme, upto 31st December, 1991, Rs.
21.49 crores have becn disbursed to five
spinning units of Uttar Pradcsh.

(b) No further proposals have bcen
received from Government of Uttar
Pradesh for either setting up of ncw
spinning mills or for cxpansion of cxisting
one in the weavers cooperative sector.
The following are the details of quantity
of yarn supplicd to handloom weavers



